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=% TRERHT ST TSHE AT

7% faeet, 12 9, 2026

FT.3T. 2430(37).—Fr= 1T TLHT 7, T TN AfAad, 1956 (1956 FT 48) (S& zad za+
THTA I<h ATTHAAT FHgl TAT ) 0 1T 3F ! ST (1) o Tl ST AT T2 AT TLH 5 G2 Tieag
T TSN FATAT T ATEAAT F&AT FH1LAT. 5676(3T) AT 08/12/2025, ST FA o TSI, FTETLTI,
AT I, @ve 3, IUEE (i) H TRTieva i 1% ofF, 5T SO qeer T 3 et forer & NH227B % .7t 160.200
o .91, 224.040 T & FATETEHRO/TEE ooe? Aigd 2-A9/4-A FT ST 1), LA, Taed T
TATAT 6 [T 3T ATHAAT | SUTEGE TLAT | ATHGE I HT 3717 FLeA 3 SO ST Al ATT0IT 67 o ;

T ITH ATSLAAT T AL 3 ATTHAT AT T 3F AT ITLTT (3) F oref= a<ra 18/01/2026 Fr
“T TS AUF AT 3 “frear g o wartora fBrar o ;

STeTeh FETH TTTErTT 1 &7 3T % dgd 1A% AT 94 g% &, o 9% fo=me 3 = & i saer
St=a w9 8 Mo B @,

T qeAH ITTARTET 7 3 TSI T 72T 39 i STLTT (1) F ATEL H, Feg 1T TERE FI AT
R T e;

3395 G1/2026 (1)
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qA: A, el TLHIT, TAT ITIAFILT il Ioh RATE T T S U2 ST I<h AT AT o0l &T<T 39
T STETT (1) BT T&T LTTRRAT T TANT FId g0, Tg TTOT FAT & o6 36 SAqAT | (A8 IiH F7 @i
TS % forT st 3T ST =Ry

ST T, eI AT, Sh ATATAH AT 77 3T AT ST (2) F SATHLOT § T HTIUT FAT § T
TH ATIGEAT o TSI § TR T, I ATLAT | AT G T Aee a1t & q6 grae arcd e &9 9
Fea T gvER § Afga 21 Srustt |

SRl
I T T F MieT oy & NH227B F 3.4t 160.200 & .41, 224.040 F forw seie it S Fvett
T AiRd SroaT §C=mT R e

TS T ATH: IAL TS0 fSrer =1 A ieT
| | |
W || gaer | g wr || g || s et/ Raag safeat wram
T | §e THTL TR || &R

(FFTT

#)

L1 2 || 3 || 4 | 5 | 6 |
|W$r?m:aﬂﬁwﬁr |

1 2955 |l [F || 0.0657|[wRw Rz T s fig |
2 Jeose st | || 0.0048|mw Ay T e |

3 Jeos7 it Jgfr || 0.003|fa i woht o e i |
4 2958 ||fAsiT F 0.0608|[=qx =gy fHg = strary fg

5 J2oso s [mfr || 0.03|gom el o |
6 2960 |[Fsh [Fr || 0.0516|[wmrter s o T |
7 2961 |Rsh wr || 0.0084|[era = wEEw |

8 2962 ||fAsiT F 0.0517||frerarer T gHi==

o 2963 ||t B || 0.04|PrsiE o st ST |
10 2964  |[fAstT F 0.0225||g&T 9= T STIHTE

11 2965 |[fAstT F 0.0102||f9r=r FgTgT T I {1

12 3045 |[fAstT F 0.0255|[TTsrATE g T A71aT Yo e fg

13 |3046 |[Fsh [F || 0.2792|[w amTer Rz T ofder = Rz

14 3047 |[ET=TY 0.146|[ET=wTr

15 3048 |[@¥=TLY 0.0046|[FTwTT

16 3060 |[f¥sfT 0.0032|[zT%< YHTE T Feq g

17 |3064 |/Fsh I | 0.0230|#i¥z Fzrgz fig 7 S v fig

0.0505|[Fa¥Tw &g T T4 73 g
0.0433||TEa<a T4T TAT AT FA g
0.1982|[zreTT= FHTT T HATed T3

%%%%%%i
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21 3068 ||fAsfT i 0.0017||sreraTy fig = ATy fEig

22 Jsoro st Jgfr || 0.0081]sire fig o e i

23 3071 |[fAir FT 0.064||retr T THE, AT T fHg, e yam g 1=
T AT FETEY Hg it e ffig adieme
RIS

24 3072 |[fesfT F 0.0899|[wdTw FHTT fig T =Tvaat a4 &g

25  ||3073 ||fsf Fr 0.123|xr g 1= oy R

26 |3074 |[Rsh wfr || 0.105|[rEr fitg T T R

27 3075 || FT 0.0985|[TTgawax g I Afeaant a1 g

28 |3076 ||fesfY I 0.057||=fraret - fiFer 2=t weit e e g

29 |[3077 |m=mr |mmt || 0.0538| mE

30 3079 || F 0.1278||¥= fFig, Tfa &g, T T sterax &g, ot
[EEIERIRCIRAC I I P E R

31 [0s0 |Ff |5 || 0.0062|sre ffe o =t fife

32 3094 |t |=wmt || 0.0177|mEr

33 3005 |[f&sfr FO 0.2256|[aT FraTg? g T 7977 9918

34 |3096 |/Fsh [ || 0.0705|/freft 7w Rty woft weinA

35 3097 ||t FiO 0.0456|"=11w fz, fadre i, aars i, g g T

Teaael F qraT TdT Tl qexael g
36 |3098 |/Fsh [ || 0.0168][#rE o afier e
37 3101 sk afr || 0.027|fefreie e w e e

38 |3102 |[Rsh wr || 0.0171|jarex fiz T vy i

39 3136 |[ET=FT FFART || 0.0255|[FT=FT<T

40 3137 || F 0.075|[337 IT [¥g, ST agr1ge g =T offqar a1
g @ T fig T #1aT wHe HE

41 3138 [T 0.0335|[FT=FTET

|

42 |3139 |[Rsh [ || 0.0591 |7 fitg T wmaT = fig

43 3141  |[f¥sir 0.1074|[3ea9Te g I sftaar yare g

44 3144 |[f¥siT 0.1082||aTeZT T AE

45 3145 |[fAsiT 0.0708|[@TaTEi T F<g 918

46 |3149 |[Rh |

| 0.0408]fw wme T3 7.

S E R EY EYEY B

47 |j3150 |[Frfr 0.0323|[TTaaiy T 7

48 |[3151 |[Fsh 0.0428|5z T g

49 |l3152 |[Fsfr 0.0378|[zf a1rer 7= 7.

50  |3166 |/Fsf I | 0.3082|[srrrer Rz T ZorTer Rtz

51 3167 ||t 0.0055|[7T% @tere fig 3% T2 O vt f¥ig
52 3226 |fery 0.0494|[FrzTt
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53

3227

T

0.0155

afeg g 0 a=g g, a=amw 3o g, sers
TR g st g O faere o g, feha
g e g TR e 7 A awrgy fie,
TR g T "Jigea g, o g owaes
T fig gAraT g, urew Ay g gesta g

T T A [4g

54

3228

0.049

afeg g 1 a=9 g, a=av 3K &g, des
TR g seestia g o fodre A g, fefa
i T gt e féie 7 @ aerg fifE, o
waT= g T "Jiegda e, oS e maas
e fHig g i, e A i weEsia e

T T A (Hg

55

3230

0.0585

sragrer T g T 19 93 gl

156

3232

0.0596|

|Wwﬁg33rtmw-rrﬁgl |

57

3233

EIETES

0.0262

afeg fig 1 a=9 g, a=av 3w &g, qeo+
e fiE st e 7 famre 3o e, e
g oo g TR e 7 A Ay fie,
waTR g T "Jieea e, o e maes
AT g g g, o A1 g gestia g =

T T A (Hg

58

3234

0.0218

afieg fig 1 a=g g, a=av 3w &g, deos
FHTR g T |raT g6 e g, ST qwt A/
g oo g TR e 7 A Ay fie,
waTR g T "Jieea e, o e maes
et fig g fee, e A fe wesi g =

T T A (Hg

59

3235

0.0147

TR THg AT SqTT [T @0 (4, Tow
THATY| I Ao 6 T AT T T o] (4g oo
aerg? &g T o f&g, et sur aat T
g, At e et swrgyaTy g, Traery g
A g 7. ooy fig O fawer H A A

A 6 9 ATEAT [HE T AT To | (o AR [{E
ATo ATo Y FHLT: 9,3 AT HIIETFHT HTAT THH TAT
famrer T g 7 7 Tdt [aTer FAR g 7 srager
g T T (g |, Trorer, TrehReT TERTor T

XTI AT TS HATS AT AT FHE T
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gy, faes Fg1ge, Toivg, AR, Tgvw Tar]
EERCALIERIEEE)

0.0268||fasrr TgTee fiE 1= 7= g

0.0948||Fw Tt fawer FAT fig, 7, sy &g 7 237
T T faeer T g T erdor g O fa=er g
g dTo aTo o FHer: 9,3,6 a9 HferHT ATAT FTHH
AT faeer FAR g

62 3238 |[fAfT F 0.0649||fa=T Tt T=T T¥ T7TET

63 3245 |[fash i 0.0885|[av=r srgTg¥ fHg T Higwa f&g

60 3236 ||
61 3237 ||

64  |[3246 | |fmte || 0.0232w |

65 |3247 |mewrdt | || 0.0147|FwErh

66 |[3248 |mrr  |@mtg || 0.0485|mm |

67 3249 |k [fr || 0.048f e o e fie |

68 3251 |[f¥siT F 0.066|[#dre FHTT THg el FAT g TR0 77a7 T41E
At ST Tt 7T =TT

69 |[3258 | |mmE || 0.0120m |
70 3266 ||fAsiT F 0.0713|[F8d FTHTL [ Ao THg =ITHdT e Tt I T o]

71 |3267 |[Rsh Fr || 0.0801|[F Fw T e |
T AR 4.2497

[T, . RO-LKO-NH(O)-NH-227B-2021-22/3D]
g AHHET, Aeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 12th May, 2026

S.0. 2430(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 5676(E) Dated:08/12/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule annexed to
the said notification for construction of widening/two lane with paved shoulder/four laning etc.,), Maintenance,
management and operation of NH227B in the stretch of land from Km. 160.200 to Km. 224.040 in the district of
GONDA in the state of UTTAR PRADESH.

And whereas the substance of the said notification has been published in“The Times of India” and “Divya
Bhaskar” both dated 18/01/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH227B in the stretch
of land from Km. 160.200 to Km. 224.040 in the district of GONDA in the state of UTTAR PRADESH.

State: UTTAR PRADESH |IDistrict: GONDA
SL. No. |[Survey/Plot Number|| Type of Land || Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 [ 4 | 5 | 6 |
|Taluk: Colonelganj |
|Village: Rajapur |
1 2955 Private Agriculture 0.0657|[Amirka Singh son of
Jagannath Singh
2 2956 Private Agriculture 0.0048|[Kunwar Bahadur, son
of Ram Prasad
3 2957 Private Agriculture 0.093|[Rita Singh wife of
Chatur Bahadur
Singh
4 2958 Private Agriculture 0.0608|[Chatur Bahadur
Singh son of
Jagannath Singh
5 2959 Private Agriculture 0.03(|Pushpa, wife of
Gajraj
6 2960 Private Agriculture 0.0516|[{Jagdish Prasad son of
Indrasen
7 2961 Private Agriculture 0.0084|(Balwant son of
Subedar
8 2962 Private Agriculture 0.0517|[Shivpals son
Hamichand
9 2963 Private Agriculture 0.04|[Shivshankar son
Jagprasad Jagprasad
10 2964 Private Agriculture 0.0225|[Hriday Narayan son
of Jagprasad
11 2965 Private Agriculture 0.0102|[Shiv Bahadur son of
Ganga Prasad
12 3045 Private Agriculture 0.0255|[Rajkumar Singh, son
of Mata Prasad Singh
13 3046 Private Agriculture 0.2792||Jagat Bahadur Singh
son of Shitala Prasad
Singh
| 14 ||3047 ||Governmer1t ||Marg || 0.1 46||Govemment |
IE 3048 ||Government  ||[CHAKMARG || 0.0046||Government |
16 3060 Private Agriculture 0.0032||Thakur Prasad, son of
Kalp Singh
17 3064 Private Agriculture 0.0239||Virendra Bahadur
Singh son of Ishwar
Saran Singh
18 3065 Private Agriculture 0.0505||Santram Singh son of
Ishwar Saran Singh
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19

3066

Private

Agriculture

0.0433

Ekhlakh Devi, wife of]
Ashok Kumar Singh

20

3067

Private

Agriculture

0.1982

Ashok Kumar son of
Saheb Saran

21

3068

Private

Agriculture

0.0017

Bhanu Pratap Singh,
son of Bhola Nath
Singh

22

3070

Private

Agriculture

0.0081

Omkar Singh son of
Bhagelu Singh

23

3071

Private

Agriculture

0.064

Ashok Kumar Singh,
Vinod Kumar Singh,
Lal Pratap Singh sons
of Amar Bahadur
Singh, Smt. Urmila
Singh wife of Amar
Bahadur Singh

24

3072

Private

Agriculture

0.0899

Santosh Kumar Singh
son of Chandrika
Baksh Singh

25

3073

Private

Agriculture

0.123

Ramkumar Singh son
of Devnath Singh

26

3074

Private

Agriculture

0.105

Jagdamba Singh, son
of Devnath Singh

27

3075

Private

Agriculture

0.0985

Rahvendra Singh son
of Chandrika Baksh
Singh

28

3076

Private

Agriculture

0.057

Mrs. Urmila Devi
wife of Bhagwan
Prasad Singh

29

3077

”Government

IMARG

0.0538

|Government

30

3079

Private

Agriculture

0.1278

Rinku Singh, Rohit
Singh, son of
Akshayvar Singh,
Mrs. Vibhavati, wife
of Ram Akshayvar
Singh

31

3080

Private

Agriculture

0.0062

Jugunpal Singh son
of Rupai Singh

32

3094

||Government

|[CHAKMARG

0.0177

|Govemment

33

3095

Private

Agriculture

0.2256

Dan Bahadur Singh
son of Mathura
Prasad

34

3096

Private

Agriculture

0.0705

Mrs. Sarvesh Singh
wife of Patmeshwari

35

3097

Private

Agriculture

0.0456

Santosh Singh, Vinod
Singh, Manoj Singh,
Mukesh Singh, sons
Chandrabali and
Sundar pati and wife
of Chandrabali Singh

36

3098

Private

Agriculture

0.0168

Bobby son of Anil
Kumar

37

3101

Private

Agriculture

0.027

Harishankar Singh
son of Munna Singh
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38

3102

Private

Agriculture

0.0171

Sundar Singh, son of
Bhawani Prasad
Singh

39

|[3136

| |Govemment

|[CHAKMARG

0.0255

|Government

40

3137

Private

Agriculture

0.075

Uday Pal Singh, Jagat
Bahadur Singh, son
of Shitala Prasad
Singh and Rajkumar
Singh, son of Mata
Prasad Singh

41

3138

| |Govemment

IMARG

0.0335

|Government

42

3139

Private

Agriculture

0.0591

Rajkumar Singh, son
of Mata Prasad Singh

43

3141

Private

Agriculture

0.1074

Udaypal Singh son of
Shitala Prasad Singh

44

3144

Private

Agriculture

0.1082

Baburam son of
Jhurhu

45

3145

Private

Agriculture

0.0708

Babadin son of
Jhurhu Prasad

46

3149

Private

Agriculture

0.0408

Ganga Prasad son of
khedu

47

3150

Private

Agriculture

0.0323

Rambahore son of
khedu

48

3151

Private

Agriculture

0.0428

Rajendra son of
khedu

49

3152

| |Private

|Agriculture

0.0378

|Hari Lal son of khedu

50

3166

Private

Agriculture

0.3082

Amarpal Singh son of
Deshraj Singh

51

3167

Private

Agriculture

0.0055

Ram Laxman Singh
alias Nathai son of
Chhedi Singh

52

3226

| |Govemment

IMARG

0.0494

|Govemment

53

3227

Private

Agriculture

0.0155

Aniruddh Singh son
of Bachchu Singh,
Santosh Kumar
Singh, Ashok Kumar
Singh sons of Mata
Prasad Singh, Urmila
wife of Mata Prasad
Singh Amarjeet Singh
son of Vinod Kumar
Singh, Dilip Singh
sons of Durga Prasad
Singh and Bamb
Bahadur Singh, Devi
Prasad Singh. Sons of
Soharat Singh,
Angrez Singh,
Ramsevak Singh
Ranjeet Singh sons of
Chhote Lal Mrs.
Surema wife of
Chhote Lal Singh
Hanuman Singh,
Paras Nath Singh
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Sarvjeet Singh sons
of Ram Karan Singh

54

3228

Private

Agriculture

0.049

Aniruddh Singh son
of Bachchu Singh,
Santosh Kumar
Singh, Ashok Kumar
Singh sons of Mata
Prasad Singh, Urmila
wife of Mata Prasad
Singh Amarjeet Singh
son of Vinod Kumar
Singh, Dilip Singh
sons of Durga Prasad
Singh and Bamb
Bahadur Singh, Devi
Prasad Singh. Sons of
Soharat Singh,
Angrez Singh,
Ramsevak Singh
Ranjeet Singh sons of
Chhote Lal Mrs.
Surema wife of
Chhote Lal Singh
Hanuman Singh,
Paras Nath Singh
Sarvjeet Singh sons
of Ram Karan Singh

55

3230

Private

Agriculture

0.0585

Avdhesh Kumar
Singh son of Ram
Saran Singh.

56

3232

Private

Agriculture

0.0596

Ramnath Singh son
of Ramnarayan
Singh.

57

3233

Private

Agriculture

0.0262

Aniruddh Singh son
of Bachchu Singh,
Santosh Kumar
Singh, Ashok Kumar
Singh sons of Mata
Prasad Singh, Urmila
wife of Mata Prasad
Singh Amarjeet Singh
son of Vinod Kumar
Singh, Dilip Singh
sons of Durga Prasad
Singh and Bamb
Bahadur Singh, Devi
Prasad Singh. Sons of
Soharat Singh,
Angrez Singh,
Ramsevak Singh
Ranjeet Singh sons of
Chhote Lal Mrs.
Surema wife of
Chhote Lal Singh
Hanuman Singh,
Paras Nath Singh
Sarvjeet Singh sons
of Ram Karan Singh

58

3234

Private

Agriculture

0.0218

Aniruddh Singh son
of Bachchu Singh,
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Santosh Kumar
Singh, Ashok Kumar
Singh sons of Mata
Prasad Singh, Urmila
wife of Mata Prasad
Singh Amarjeet Singh
son of Vinod Kumar
Singh, Dilip Singh
sons of Durga Prasad
Singh and Bamb
Bahadur Singh, Devi
Prasad Singh. Sons of
Soharat Singh,
Angrez Singh,
Ramsevak Singh
Ranjeet Singh sons of
Chhote Lal Mrs.
Surema wife of
Chhote Lal Singh
Hanuman Singh,
Paras Nath Singh
Sarvjeet Singh sons
of Ram Karan Singh

59

3235

Private

Agriculture

0.0147

Chandrabhan Singh
Bhanu Prataps sons
Sukhraj Singh,
Basant Kumar. Sons
of Lallu Singh and
Avadhrani wife of
Lallu Singh Vijay
Bahadur Singhs son
Munna Singh, Smt.
Usha wife of
Chandrabhan Singh,
Smt. Kiran wife of
Bhanupratap Singh,
Ramnath Singh son
of Ramnarayan Singh
and Arpan Singh son
of Dinesh Kumar N.
Ba. Age 6 years
Aradhana Singh and
Shraddha wife of
Dinesh Kumar Singh
N. Ba. Age 9, 3 years
respectively Guardian
Mother Kusum wife
of Dinesh Kumar
Singh and Kusum
wife of Dinesh
Kumar Singh and
Avadhesh Singh sons
of Ramnarayan
Singh, Rajesh,
Rakesh Sons of
Ramcharitra Singh
Mrs. Vidyawati wife
of Ramcharitra Singh
Ravindra, Rajendra,
Deependra Sons of

Prithviraj Manoj
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Kumar Vinod Kumar
Sons of Vindeshwari,
Virendra Bahadur,
Rajendra, Govind,
Mahendra Pratap
Singh Sons of Jai
Baksh

60

3236

Private

Agriculture

0.0268

Vijay Bahadur Singh
son of Munna Singh

61

3237

Private

AGRICULTURE

0.0948

Kusum, wife of
Dinesh Kumar Singh,
and Aradhana Singh
and Shraddha, wives
of Dinesh Kumar
Singh and Arpan
Singh, sons of Dinesh
Kumar Singh, N.B.,
age 9, 3, 6 years
respectively, guardian
mother Kusum, wife
of Dinesh Kumar
Singh

62

3238

Private

Agriculture

0.0649

Viraja Devi, wife of
Bamba Bahadur

63

3245

Private

Agriculture

0.0885

Bamb Bahadur Singh
son of Soharat Singh

64

|[3246

| |Govemment

|IBANDH

0.0232||Government

l65

|[3247

”Government

ICHAKMARG |

0.01 47| |Government

l66

3248

| |Govemment

|IBANDH

0.0485||Government

67

3249

Private

Agriculture

0.048

Devi Prasad son of
Soharat Singh

68

3251

Private

Agriculture

0.066

Santosh Kumar

Singh, Ashok Kumar
Singh, sons of Mata
Prasad and Mrs.
Urmila, wife of Mata
Prasad

0.0129| |Government

0.0713||Basant Kumar son of
Lallu Singh Smt.
Awadh Rani wife of
Lallu Singh

0.0801||Basant Kumar son of
Lallu

Total|| 4.2497|| |

[F. No. RO-LKO-NH(0O)-NH-227B-2021-22/3D]
SHAIKH AMINKHAN, Director

69 |[3258 ||Government  |[MARG I
70 3266

Private Agriculture

71 3267 Private Agriculture
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